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Implementation of DDU-GJY
2323. SHRI D. RAJA: Will the Minmister of POWER be pleased to state:

{a) whether it is a fact that a New Rural Electrification Programme called the
Deendayal Upadhyaya Gram Jyoti Yojana (DDU-GJY) 1s being launched replacing
the Rajiv Gandhi Grameen Vidyutikaran Yojana (RGGVY),

{b) 1l so, the features thereofl;

{c) whether any assessment has been made to identify the villages, State-wise,

to bring them under this Yojana for electrification; and

{d) 1f so, the details thereof and the time bound programme being worked out
to achieve total rural electrification in the country?

THE MINISTER OF STATE OF THE MINISTRY OF POWER (SHRI PIYUSH
GOYALY): (a) and (b) Government of India has approved Deendayal Upadhyaya Gram
Jyoti Yojana with total cost of ¥ 43,033 crore in December, 2014. The erstwhile
Rajiv Gandhi Grameen Vidyutikaran Yojana has been subsumed in DDU-GJY. The
following are the salient feature of DDU-GIY:

(i) Separation of agriculture and non-agriculture feeders facilitating judicious
restoring of supply to agricultural and non-agricultural consumers in the

rural areas;

(i) Strengthening and augmentation of sub-transmission and distribution
infrastructure in rural areas, including metering at distribution transformers/

feeders/consumers;
{(111) Rural electrification.
{c) and {d) As per census 2011, total number of inhabited villages in the country
18 5,97,464. Out of this 18,452 villages are reported as un-electrified. Year-wise target

for electrification of remaining villages is as under:

Year 2015-16 2016-17 2017-18 2018-19 Total
Villages 3500 4050 5100 5802 18452

Status of UMPPs

2324. SHRI TAPAN KUMAR SEN:
SHRI AJAY SANCHETTI:

Will the Minister of POWER be pleased to state:

{a) the number of existing Ultra Mega Power Projects (UMPPs) undertaken till

date and their present position;
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(b) the power generation capacity of existing and proposed UMPPs;

{c) how many UMPPs have started generation as on date and the reasons for
idle UMPPs, if any;

{d) whether any UMPP has been closed due to resistance by the local people;

and

{e) if so, the steps taken to remove the obstacles and facilitate setting up the
project?

THE MINISTER OF STATE OF THE MINISTRY OF POWER (SHRI PIYUSH
GOYAL): (a) Four UMPPs, viz, Sasan in Madhya Pradesh, Mundra n Gujarat,
Krishnapatnam in Andhra Pradesh and Tilaiya in Jharkhand have been awarded to the
successful bidders so far. Mundra and Sasan UMPP have been fully commissioned.
The status of awarded UMPPs is given in the Statement (See below).

{b) Installed Capacity of these UMPPs 1s about 4000 MW each.

{¢) Mundra and Sasan UMPP have been fully commissioned and generating
electricity. Tilaiya UMPP and Krishnapatnam UMPP are not operational due to reasons

given in above mentioned Statement (See below).

{(d) Govemnment of Andhra Pradesh conveyed the approval of the site identified
at Kothapeta village of Vetapalam Mandal on 15.06.2009 for 2nd UMPP in Andhra
Pradesh. However, due to local resistance and on advice from District Administration,
the site was shifted to Nayanpalli village, Prakasam District. Later, Andhra Pradesh
Government decided not to proceed due to various reasons and Ministry of Power

decided to close the project in 2014

{e) State Governments identify a suitable site for UMPP. State Governments are
requested either for quick resolution of the issues raised by the local people or to

identify alternate site in case of failure to settle such issues.
Statement

Status of awarded ultra mega power projects

Sl No. Name of UMFP  Location Status
1. Sasan UMPP Sasan in District Project awarded and
(6660 MW) Singrauli, transferred to M/s.
Madhya Pradesh Reliance Power Ltd. on

07.08.2007. Project is fully
commissicned.
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Sl Ne. Name of UMPP

Location

Status

2. Mundra UMPP
(5%800 MW)

3. Krishnapatnam
UMPP

(6x660 MW)

4. Tilaiya UMPP
(6660 MW)

Mundra in village
Tundawand in
District Kutch,
Gujarat

Krishnapatnam in
District Nellore,
Andhra Pradesh

Near Tilaiya village
in Hazaribagh and
Koderma Districts,
Jharkhand

Project awarded and transferred
to M/s. Tata Power Ltd. on
24.04.2007. Project 1s fully

commissiched.

The Project awarded and
transferred to M/s. Reliance
Power Ltd. on 29th January,
2008. The developer has
stopped work at site,

citing new regulation of
coal pricing in Indonesia.
The procurers have issued
termination notice. The

matter is sub judice.

Project awarded and
transterred on 7th August,
2009 to M/s Reliance Power
Ltd. (RPL). The developer,
Jharkhand Integrated Power
Ltd. {JTPL, a subsidiary of
RPL), has issued notice

of termination of Power
Purchase Agreement (PPA)
on 28.4.2015 citing non-
transfer of land to the
developer by Jharkhand

Government.

Funds for power generation in Karnataka

2325. SHRI AAYANUR MANIJUNATHA: Will the Minister of POWER be

pleased to state:

{a) the quantum of increase in power generation in Karnataka during the last

three years, year-wise;

(b) the quantum of funds provided by the Central Government during the last

three financial vears and the current financial year for making the State self-sufficient

in power generation, head-wise;



